
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
SOUTHERN ZONE, CHENNAI 

 
O.A. NO. 159 OF 2024 (SZ) 

 
V.Ramesh 

… APPLICANT 
VS. 

 
The District Collector,  
Thiruvallur District  
and Ors. 

… RESPONDENTS 
 

INDEX TO TYPED SET FILED BY THE 4TH RESPONDENT 

 

SL. 

NO. 

DATE DESCRIPTION OF DOCUMENTS PAGE 

NO. 

1 20.11.2020 Proceedings of the Chairman, District Level 

Wetland Management Committee and District 

Collector, Tiruvallur 

1 

2 06.02.2024 Proceedings of the District Collector, Tiruvallur 3 

3 07.03.2024 Payment receipts made by the 4th Respondent  13 

 

Dated at Chennai on this 17th day of May, 2024 

 

 

M/s. S. SARAVANAN 
E. KARTHIKEYAN 

Counsel for 4th Respondent 
No. 74, II Floor, Marshalls Enclave,  

Marshalls Road, Egmore, Chennai – 600 008 
Mobile No. 95000 69660 / 96001 62600 
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